FORM G
Invitation for Expression of Interest for Sohrab Spinning Mills Limited operating in Textile Industry in Punjab
(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016

RELEVANT PARTICULARS
1. | Name of the corporate debtor (CD) with | Sohrab Spinning Mills Limited
PAN & CIN CIN: U17115PB1989PLC009524
PAN: AACCS1627E
2. | Address of the registered office Nabha Road, Malerkotla, Distt. Sangrur, Punjab
— 148023
3. | URL of website Nil
4. | Details of place where majority of fixed | Land & Building at Malerkotla, Distt. Sangrur,
assets are located Punjab
5. | Installed capacity of main products/ | Nil
services
6. | Quantity and value of main products/ | Nil
services sold in last financial year
7. | Number of employees/ workmen Nil
8. | Further details including last available | Data can be taken by sending email to
financial statements (with schedules) of two | sohrabcirp@gmail.com or by writing to Rajeev
years, lists of creditors, relevant dates for | Bhambri, SCO No.9, 2" Floor, Jandu Tower,
subsequent events of the process are | Miller Ganj, Ludhiana — 141003
available at:
9. | Eligibility for resolution applicants under | Particulars can be taken by sending email to
section 25(2)(h) of the Code is available at: | sohrabcirp@gmail.com or by writing to Rajeev
Bhambri, SCO No.9, 2™ Floor, Jandu Tower,
Miller Ganj, Ludhiana — 141003
10. | Last date for receipt of expression of | 16.05.2023
interest
11. | Date of issue of provisional list of | 22.05.2023
prospective resolution applicants
12. | Last date for submission of objections to | 27.05.2023
provisional list
13. | Process email id to submit EOI sohrabcirp@gmail.com
L AP 20 .
Rajeev Bhambri,
SCO No.9, 2" Floor, Jandu Tower,
Egtsé?&gﬁiig? Miller Ganj, Ludhiana — 141003. — 9915710010
' Regn. No. IBBI/IPA-002/IP-N00152/2017-18/10399
AFA Certificate No. AA2-10399-02-081123-202265 valid till 08.11.2023
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Regn. No. IBBI/IPA-002/1P-N00152/201T-18/10399
Date : 20-04-2023 AFA Cerificate Mo. AA2-10399-02-081123-202265
Place : Ludhiana wahd til 08.11.2023
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